
V", 

Serial 
No. of 	Date of 
Order 	Order 

Order with Signature 
Office note as 
action (if any 
taken on oder 

3.13.12.4 	 The Respondents' counsel to 

file affidavit of a responsible 

&ficer of Cuttack Branch Recruiti 

O.fice regarding the nber of 	
kis 

vehic1es in this office and the 

vehicle which the present petii 

h to drive on his assi.xning charge at 

4. 16,12  

Cuttickby 15.12.1994 and list it 

on 16.12.1994 and further jf  any 

driver is posted at Sambalpur in 

Clace of the Detitioner, 

Vice-hairrna-

Menibe((Admn.) 
Heard both the learned counse1. 

in view of  the Affidavit filed by 

Maj. Abhishek KUtnar Agrawal, Major 

in Branch Recruiting off ice,Cuttack 

that the  pitioner has already 

been relieved from Sarnbalpur of jc 

on 05.11.1994 and that he is t 

rjve the vehicle o. Branch 

Recruiting Office, Cuttk which is 

a defence establishment though the 

petitioner holds  a Civil p0st and 

also in view of the f act th at the 

petitioner has already bn relieve 

I 03 nt find any ground to jnterfe e 

in the order of transfer which 
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• 04 16.12.c4 	to take effect Sfl after his reli 4e- 	Q-Ic' ~4 

in the publiC interest. After adnilttji 	 ' 

the petition1 I heard it on rrrit 

S well and I do not fjd any merit 

in this petition. The petition is 

rejected, 	 / 	 \ 

V IC _CHAIiWAN 


